


2. The above recommendation is subject to the outcome of the writ petitions WP(C) No.
841 of 2023 along with MC(WP)(C) No. 143 of 2023 of the Hon'ble Court.

3. They
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shall continue in their present place of posting until further orders.

By orders & if) the name of Governor,
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Joint Secretary (RD&PR),
Government of Manipur

Secretary to Chief Minister, Manipur

P.P.S. to Deputy Chief Minister (RD&PR), Manipur.
Staff Officer to Chief Secretary, Government of Manipur.
PS to Commissioner (RD&PR), Government of Manipur.
Principal Accountant General (A&E), Manipur.

The Chief Engineer MSRRDA/RED, Manipur.

The Director, Printing & Stationery, Manipur, for publication in the extra-
ordinary Gazette.

Director, MIS, Manipur.

Al Treasury /Sub-Treasury Officers, Manipur.

The DDO concerned.

Officers concerned.

Under Secretary, Manipur Public Service Commission.
Guard File
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